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Services Activity Loses Steam in July

PMI slips to 4-mth low of 55.5 on weaker sales growth amid inflationary pressures though new work intake rises

output growth over the coming 12
while 94%
change from present levels.

Both output and sales increased at
the weakest rates for four months and
there was a negligible increase in ser-
vice sector employment across India.

Despite the moderation, business
activity remained firm.

“Business activity continued to
rise strongly, with asimilarly robust
uplift in new business as the offer-
ing of new services and marketing
efforts bore fruit,” De Lima said.

The domestic marketremained the
key source of sales growth as inter-
nationaldemandforIndianservices
worsened further.

“The subtle easing in cost infla-
tionary pressures to a five-month

Our Bureau

Services activity
at 4-month low,
but firm

only 5%
panellists see
output growth
over 12 months

New Delhi: India’s services sector
activity retreated in July from an 11-
year high in the previous month but
remained firmly in the expansion
zone, aprivate survey showed.

The S&P GlobalIndia Services PMI
Business Activity Index slipped to a
four-month low of 55.5 in July from
59.2in June, a statement released on
Wednesday showed.

Areadingof over50onthissurvey-
based index shows expansion.

New work intakes rose but weaker
salesgrowthamidinflationary pres-
sures and unfavourable weather
dampened demand in July, pulling
down the index.

from present levels

Slowing Down

94% predict no change

“In line with concerns that eco-
nomic growth has weakened as we
enter the second fiscal quarter, ser-
vice providers signalled subdued
confidence towards the medium-
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term business outlook,” said Pol-
lyanna De Lima, Economics Associ-
ate Director at S&P Global Market
Intelligence.

Only 5% of those surveyed forecast

Parliament Watch

sionreduction.
Our Bureau

New Delhi: The government on
Wednesday introduced in the Lok
Sabha the Energy Conservation
Amendment Bill with provisions for
mandatory minimum use of non-fos-
silsources including green hydrogen

ings can be mandated to follow ener-
gy efficiency code.

The proposal is expected to increase
the cost of construction by 2-3% but
the recovery takes place within 4-5
years through reduced electricity
bills.

The code will be applicable on new
residential complexesconsuming100
KW load, typically societies with 20
1BHKs or102BHKSs, sources said.

The newspaper had on April 26 re-
ported India, the largest exporter of
carbon credits, proposes to have its
own uniform carbon market in one
year as a large finance avenue for en-

ergy transition projects and emis- mentsaid.

Energy Conservation
Bill Introduced in LS

Includes provisions for mandatory minimum use of
non-fossil sources, setting up carbon trading markets

Thecarbontrading scheme that will
subsume all present tradeable green
and white tags, sources said.

A need has arisen to further amend
the said Act to facilitate the achieve-
ment of COP-26 commitments, pro-
mote renewable energy and develop-

mentof domestic Car-

(Amendment) Bill, 2022 seeks to man-
dateuse of non-fossilsources, includ-
ing Green Hydrogen, Green Ammo-
nia, Biomass and Ethanol for energy
and feedstock; establish Carbon Mar-
kets; bring large residential build-
ings within the fold of Energy Con-
servation regime; enhance the scope
of Energy Conservation Building
Code; amend penalty provisions; in-
crease members in the Governing
Council of Bureau of Energy
Efficiency; empower the State Elec-
tricity Regulatory Commissions to
make regulations for smooth dis-
charge of its functions,” the govern-

SC TO GST COUNCIL...

State GST Notices
Must Ensure DIN

Document Identification No to make process
transparent, prevent harrasment by officials

low was also welcomed by services
firms struggling to preserve mar-
gins, and contributed to a softer rise
inpricescharged,” De Limasaid.

Rahul Bajoria, chief India econo-
mist, Barclays said that some mod-
erationinJuly servicesPMIpaintsa
picture of relative economic resil-
ience, despite rising global head-
winds.

A sister survey on Monday showed
that India’s manufacturing PMI
rose to 56.4 in July from 53.9 in June
on the back of a significant rise in
business orders.

The S&P Global India Composite
PMI Output Index, which measures
services and manufacturing activity,
fell to 56.6 in July from 58.2 highlight-
ing the slowest increase since March.

predict no

Revenue Dept
Told to Focuson
Tax Arrears
Aparliamentary
panelon Wednes-
day askedthe
revenuedepart-
ment to formulateacon-
creteactionplantorecov-
ertaxarrears, estimated at
overz21lakhcrore.
Thereportof the Standing
Committee onFinance,
tabledin Parliament, said
therevenuedepartment
seemstobe"caughtupin
theviciouscycletotax
arrears”,asaboutz18.68
lakhcroreindirecttax and

and green ammonia for feedstock, M= bon market to battle Z2.95lakhcroreinindirect horities.

setting up carbon trading markets Amendment climate change, intro- tax arrearsare outstanding.

and bringing large residential build- Bill seeks to duce new concepts

ings under energy conservation am- pringlarge such as Carbon trad-

bit. residgentigm ing and mandate use NHAI Debt at
ETon April 20reported thatthe gov- puildings of non-fossil sources

ernment is considering mandating undertfle to ensure faster de- ?3'5 Iakh crore

new residential buildings to be ener- ambit of carbonisation of In- The total out-

gy efficiency code compliant, amove energy dian economy, the < .

that is likely to save %1,20,000 crore conservation government said S Stan_dmgdebt of

worth of electricity by 2030 by avoid- while introducing the g National High-

ing generation of 300 billion units. bill. ways Authority
Currently, only commercial build-  “The Energy Conservation of India (NHAI) stood at

aroundz3.49lakhcroreas
of March 31,2022, Parlia-
ment was informed on
Wednesday.
Inawrittenreplytoa
questionintheRajyaSab-
ha, highways minister
Nitin Gadkarisaid funds
required by NHAI for debt
servicingin 2022-23,
2023-24and 2024-25 will
bez31,282crore, 331,909
croreand 30,552 crore-
respectively.

ce.

New Delhi: The Supreme Court
on Wednesday directed the Goods
and Services Tax (GST) Council
toissueadvisoriestoallthestates
to ensure mention of Document
Identification Number (DIN) on
all notices sent by state GST aut-

Implementation of the DIN sy-
stem by states isexpected tomake
the entire process of sending no-
tices more transparent and pre-
vent harassment by tax officials.

ADINisaZ20-digitidentification
code that is affixed to every com-
munication sent to taxpayers by
the government.

A bench of justices MR Shah
and BV Nagarathna said this wo-
uld be in the larger public inter-
est and enhance good governan-

It will bring in transparency
and accountability in the indi-
recttax administration.

“It is submitted that the same
may prevent any abuse by the de-
partmental officers of pre-dating
communications and ratifying
actions by authorizations subse-
quently made outin thefiles," the
order said.

The court was hearing a public
interest litigation seeking steps
to implement a system for elec-
tronic (digital) generation of a
DIN for all communications sent

Our Bureau

by state tax officers to taxpayers.

Ithasalsosoughtdirectiontothe
central government/Central Bo-
ard of Indirect Taxes and Cus-
toms (CBIC)tointroduce a centra-
lised DIN for the entire country.

In 2019, the CBIC had specified
that all communications, inclu-
ding search authorisations, sum-
mons, arrest memos and inspec-
tion notices will be accompanied
by a DIN, which was later expan-
ded to other communications.
However, it was not being imple-
mented at the state level.

Currently, only Karnataka and
Kerala are issuing notices with
DIN.

SCORING A FIRST

Odisha to Refund
Excess Royalty
on Inferior Coal

To reimburse over 300 cr royalty for
coal supplied by Mahanadi Coalfields

Sarita.Singh
@timesgroup.com

New Delhi: Odisha has be-
come the first state in the
country to retrospectively re-
fund excess royalty collected
from coal consumers if they
received inferior quality coal
than contracted.

If adopted by other coal-pro-
ducing states as well, coal
buyers could receive signifi-
cant refunds when supply
quality is not up to the agreed
quality.

Odisha is expected to reim-
burse over Rs 300 crore royal-
ty for coal supplied by Maha-
nadi Coalfields Ltd, a Coal In-
dia unit, between April 2015
and March 2021.

Coal consumers claim re-
funds from Coal India subsid-
iaries and Singareni Collier-
ies Company Ltd in case they
are delivered a lower grade of
coal than paid for.

These companies issue cred-
it notes in such cases that can
be adjusted in future pay-
ments.

However, once submitted to
the state exchequer, there are
no refunds made for royalty,
District Mineral Fund (DMF)
and National Mineral Explo-
ration Trust (NMET) pay-

ments.

Royalty rates for coal are
fixed at 14% of the price of
coal, DMF at 30% on royalty,
and NMET at 2% of royalty,
addingto18.48% of the cost.

In contrast, if the coal deliv-
ered is of a higher grade than
paid for, the differential cost
including royalty and other
duties is charged to the coal
consumers.

Odisha’s decision addresses
this anomaly, permitting ad-
justments in royalty and oth-
er statutory dues when infe-
rior quality coalis supplied.

Flexi Workspace Provider TEC Leases
Over 1Lakh Sq Ft Across Three Cities

Faizan.Haidar@timesgroup.com

New Delhi: Hong Kong-ba-
sed flexible workspace provi-
der The Executive Centre
(TEC) has leased over 100,000 ft
across three cities as demand
for managed workspace has
gone up considerably, its group
managing director for South
Asiaand GCC, Nidhi Marwah,
told ET.

The company has leased
25,000 sq ft in Bangalore, 35,000
sq ft in Chennai and 45,000 sq ft
in Gurgaon and is in talks with
developers to add more space
in the portfolio. TEC has inves-

ted %50 crore in the expansion
and had a total outlay of %200
crore for 2022-23 to set up 8§to 10
centres in the country across
existing markets. “In addition
to the four new centres, we aim
to cater to the ac-
celerating de-
mand by explo-
ring new loca-
tions,” Marwah
said. The two new
centres in Bengaluru, located
in UB City and Safina Towers,
will be operational this quar-
ter. The centre in DLF Down-
town Gurugram and Olympia
Tech Park in Chennai will
openinlast quarter of 2022.

WAREHOUSING & LOGISTICS SECTOR CONTINUES TO EXPERIENCE HIGH DEMAND AND GROWTH

New PE Funds Foraying into India’s
Warehousing and Logistics Sector

Sobia.Khan
@timesgroup.com

Bengaluru: More than half a
dozen new private equity firms
or platforms have either ente-
red the Indian market or are fi-
nalising their India entry stra-
tegy in the warehousing, in-
dustrial and logistics sector, as
the space continues to experien-
ce high demand and growth.
Domestic and international
developers of warehousing
and industrial funds that are
eyeing the segment include
Panattoni, Investcorp-NDR
Group, RMZ, Hiranandani-
Blackstone, Actis, Assetz Pro-
perty, Ivanhoe Cambridge
and Prologis.
“Theindustrialand wareho-
using segment is at a very na-

scentstageandthereisahuge
runway available for inves-
tors and developers. The sec-
tor is also showing increased
potential, with the creation
of new JV platforms and in-
creased commitment from
the existing ones," said Shis-
hir Baijal, country head of
property consultancy firm
Knight Frank India.
Accordingto investors and wa-
rehousing developers, India’s
move towards becominga global
manufacturing hub, supported
by international corporations’
growing interest in reducing
their dependence on China and
its supply chains, is expected to
be a key driver in accelerating
the development of the domestic
logistics sector. Other enabling
factors include increasing ecom-
merce adoption, infrastructure

development and regulatory re-
forms.

Panattoni, one of the largest
industrial real estate develo-
pers in the world, has marked
its debut in the Asian markets
with the openingof itsfirst ope-
rational headquarters in Beng-
aluru. The firm aims to launch
two to three projects by the end
of 2023, involving an initial in-
vestment of $200million.

"The infrastructure push
by the government will open
up new locations across the
country. The ecosystem is
right, and it is easy to scale
now. Greater supply chain ef-
ficiency, rapid ecommerce
growth, and consolidation
among third-party logistics
providers are all fundamen-
tal market drivers that India
increasingly shares with its

counterparts in the US and
Europe," said Sandeep Chan-
da, managing director, India,
atPanattoni.

Bengaluru-based real estate
developer RMZ Corp is fir-
ming up plans to venture into
the industrial and warehou-
sing space as it looks to diver-
sify its portfolio.
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OFFICE P

REMISES REQUIRED
Cent Bank Home Finance Limited requires premises on rent having carpet area
600 sq.ft. to 800 sq.ft. for Jodhpur Branch , Preference will be given to ready and
furnished premises on Ground / 1st floor with adequate parking space. For detailed
terms and conditions, visit our website www.cbhfl.com in "Tenders”.

The offer should reach us on or before 22/08/2022

Note : Last date of submission of tender is 22/08/2022 by 5:00 pmthrough Regd.
Post/Courier to Corporate Office, Central Bank of India Building, 6th Floor, Fort,
Mumbai — 400001/ Branch office, Office No F-104, 1st Floor, Sangam Tower, Plot
No 190, Church Road, Jaipur—302001 or sent through e-mail at tender@cbhfl.com

AlLSFS

Entities. No further extensions will be granted for filing claims for these companies.

management.
October 15,2018 to Grant Thornton Bharat LLP.

WEST BENGAL STATE ELECTRICITY
TRANSMISSION COMPANY LIMITED
(A Government of West Bengal Enterprise)

Registered Office: Vidyut Bhavan, Block-DJ, Sector-Il, Bidhannagar, Kolkata-700 091
WBSETCL CIN: U40101WB2007SGC 113474 » web: www.whsetclin

NIT No.: CE(Procurement)/WBSETCL/IT/2022-23/15

Date: 04.08.2022

The Chief Engineer (Procurement) invites e-Tender for SupglEy, Delivery, Installation &
T

Maintenance of IT Articles for different departments of WB

CL at Vidyut Bhavan.

The scope of supply includes but is not limited to Desktop Computer, Printer,
Scanner along with some software components for the official use at Corporate
office and other associated works of WBSETCL as defined in the bid document.
Bid documents can be downloaded from 04.08.2022, 11:00 A.M. and shall be submitted
up to 04.00 P.M., 29.08.2022. Visit the following websites:- https://wbtenders.gov.in,

https:/fetender.wb.nic.in, www.wbsetcl.in for details.

In line with the Resolution Framework Report of IL&FS, IL&FS invites creditors of certain IL&FS Group Entities, who had not filed their claim within the earlier deadlines
(as per ads issued on May 22, 2019, Jan 17, 2020, Aug 14, 2020, Feb 28, 2022 inviting claims from creditors of 87 companies across Phase1,2,3,4 entities for dues upto
October 15, 2018) to now submit their claims along with proof by August 18, 2022 to Grant Thornton Bharat LLP, the Claims Management Advisor appointed for the IL&FS Group
The list of these IL&FS Group Entities applicable under this extension of submission of claim, and earlier ads regarding the same, is available on: https://www.ilfsindia.com/claim-

Additionally, the creditors of the following IL&FS Group Entities are invited to submit their claims with proof on or before August 18, 2022 in respect of liabilities due up to and including

ICA-T14035(3)/2022

PUBLIC ANNOUNCEMENT

FOR CREDITORS OF SPECIFIED IL&FS GROUP ENTITIES

ISSUED IN PUBLIC INTEREST

PROFITMART SECURITIES PVT LTD (PSPL)

is a SEBI registered stock broking company. Clients | Investors are hereby advised to note that

. PSPL does not offer any product pertaining to 'portfolio management' or any scheme of any
kind.

. PSPL does not accept cash for opening or operating trading account or under any
circumstances. All pay-in and pay-out activities are through banking channels only.

. PSPL does not provide 'guaranteed' or ‘assured’ or ‘fixed returns to any of its clients.

Investment in securities market is subject to market risk.

PSPL and its employees/authorised persons do not promote or allow any of the aforesaid

activities. Kindly do not fall prey or participate in any such unlawful investment activities or

‘schemes’ or assurance by any person /individual.

In case any unauthorised person has reached out to client | investor by mis-selling any kind

of 'scheme’, you are requested to contact us immediately on following coordinates:

M/s. PROFITMART SECURITIES PVT. LTD.,

Unit No 213, Opal Square, Plot No C-1, Thane, Mumbai — 400604.
Email support@PROFITMART.IN ~ Tel: 020 49119119
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Rajasthan State Road Development And Construction Corporation Ltd., JAIPUR
fafaer g 2022-23

Frefefan il & for S g & sttt faumi v 37 sfiga Sredi § vsiga e s e 3 fuifa
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Construction of Nursing College & Hostels Building at Lalsot, 1477.00
Distt Dausa. (1) UBN: RRC2223WLOB00468 Lakh $-204/
Construction of New [Tl Building at Fatehgarh & Bhaniyan, 1180.00 22-23
Jaisalmer. (02 No. works) (2) UBN: RRC2223WLOB00469 Lakh
(3) UBN : RRC2223WLOB00470
Construction of New ITI Building at Mandawa District 655.00 2206/
Jhunjhunu. UBN: RRC2223WLOB00466 Lakh 22-23
fafoer & wrafd 7o # fafaer gow, sl Ui, SRAee 0 @ @ed # aiE dfed T e Te W deEEe
http:/feproc.rajasthan.gov.in, http://sppp.rajasthan.nic.in @& http:/roads.rajasthan.gov.in/
rsrdc R <1 1 HA € | $5gF Wi H o fefreet TR % Mo § Sz hitp:/feproc.rajasthan.gov.in
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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
GOTAN LIMES PVT. LTD

RELEVANT PARTICULARS
GOTAN LIMES PVT. LTD
20/02/1978

RoC-Jaipur

1. | Name of corporate debtor

2. | Date of incorporation of corporate debtor
3. | Authority under which corporate debtor is
incorporated / registered

CLIX HOUSING FINANCE LIMITED

POSSESSION NOTICE
[(Appendix IV) Rule 8(1)]

Whereas the Authorized Officer of Clix Housing Finance Ltd. (CLIX), a
Non Banking Financial Company duly incorporated and registered under
the Companies Act, 1956, having its registered office 4th Floor, Kailash
Building, Kasturba Gandhi Marg, Connaught Place, New Delhi-110001,
under the provision of the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (54 of 2002)
(hereinafter referred to as “ACT”) and in exercise of the powers conferred
under Section 13(2) of the Act read with Rule 3 of the Security Interest
(Enforcement) Rule, 2002 issued a Demand Notice dated 04.12.2021
calling upon, 1. Kishan Sain S/o Dinesh Kumar Sain, 2. Suman Sain,
3. Dinesh Kumar Sain, All at : PN 1-A-94, Shiv Shakti Colony, Shashtri
Nagar, Near Rastrapati Maidan Jaipur, Rajasthan-302016, to repay the
amount mentioned in the notice i.e. Rs. 22,43,215.91 (Rupees Twenty Two
Lakh Forty Three Thousand Two Hundred Fifteen and Paise Ninety
One Only) as on 12.11.2021 along with the applicable interest and other
charges within Sixty (60) days from the date of receipt of the said notice.
The Borrower had failed to repay the amount, notice is hereby given to the
borrower and the publicin general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred on him
under sub-section (4) of section 13 of Act read with Rule 8 of the Security
Interest (Enforcement) Rules, 2002 on 02nd day of August, 2022.
The Borrower in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will
be subject to the charge of “CLIX” for an amount Rs. 22,43,215.91
(Rupees Twenty Two Lakh Forty Three Thousand Two Hundred Fifteen
and Paise Ninety One Only) as on 12.11.2021 along with the applicable
interestand other charges.
The attention of Borrower is invited to provisions of sub-section (8) of Section 13
ofthe Act, in respect of time available, to redeem the secured asset.

DESCRIPTION OF IMMOVABLE PROPERTY / SECURED ASSET

IS AS UNDER:

ALL THAT PIECE AND PARCEL OF PROPERTY DEPOSITION OF
LEASE DEED WITH RESPECT OF THE IMMOVABLE VIZ, PLOT NO. 22,
SITUATED AT SCHEME SHREE GANESH NAGAR-F, NANGAL JAISA
BOHRA, BENAR ROAD, JAIPUR ADMEASURING 80 SQ. YDS.
BOUNDED BY : EAST : PLOT NO. 8 & 9, WEST : PUBLIC ROAD,
NORTH : PLOTNO. 23, SOUTH : PLOT NO. 21
Place : Rajasthan
Date :02.08.2022

Authorized Officer
Clix Housing Finance Limited

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate debtor

U14101RJ1978PTC001775

PLOT NO. 3 C 2 SABOO SADAN MANJI KA
HATHA, PAOTA C ROAD JODHPUR Jodhpur RJ
342001 IN

29/07/2022 (Order Received on 02/08/2022)

6. | Insolvency commencement date in respect
of corporate debtor

7. | Estimated date of closure of insolvency
resolution process

8. | Name and registration number of the
insolvency professional acting as interim
resolution professional

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

29/01/2023

Name: Mr. Chand Prakash Bhatia
Reg. No: IBBI/IPA/001/IP-P-02629/2021- 22/14034

Address - 245, Shailendra Nagar, Near Navkar
Hospital, Shailendra Nagar, Raipur - 492001
Email - prachicob@gmail.com

Mobile no. 9827146853

Address - 245, Shailendra Nagar, Near Navkar
Hospital, Shailendra Nagar, Raipur - 492001
Email - prachicpb@gmail.com

10.| Address and e-mail to be used for
correspondence with the interim resolution
professional

111_| Last date for submission of claims

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
KHATOR FIBRE AND FABRICS LIMITED

SI.No PARTICULARS DETAILS

1 |Name of Corporate Debtor Khator Fibre And Fabrics Limited

2 | Date of Incorporation of Corporate| 02.05.1986
Debtor

3 |Authority under which Corporate
Debtor is Incorporated/ Registered

Registrar of Companies, Jaipur

4 | Corporate Identity No. / Limited Liability | L17124RJ1986PLC003629
Identification No. of corporate debtor

5 |Address of the Registered Office |G-67, Modi Nagar, Ajmer Road, Jaipur RJ-

12.| Classes of creditors, if any, under clause (b) | NA
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13.| Names of Insolvency Professionals NA
identified to act as Authorised

Representative of creditors in a class

Mobile no. 9827146853 and Principal Office (if any) of 302019
16/08/2022 Corporate Debtor
6 | Date of closure of Insolvency 27.07.2022

Resolution Process

The order was delivered on 28.07.2022. However,
it was published at NCLT portal on 02.08.2022.
(received by Liquidator on 03.08.2022)

7 | Liquidation commencement date
of Corporate Debtor

8 | Name and registration number of the Megha Agrawal

Forany queries/ clarifications or further information, you may write to :
Phase 1 & Phase 2 Entities - ilfs.claims@in.gt.com

Phase 3 Entities - ilfs.claimsphiii@in.gt.com

Phase 4 Entities - ilfs.claimsph4@in.gt.com

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit their claims with proof in person, by post or by electronic means.

N f th Date of Corporate Identity No. / (Three names for each class) insolvency professional acting as liquidator| Reg.No.: -IBBI/IPA/-001/IP-P-01456/2018-2019/12272
ame of the ate O ) . " v . W - - o I L P - N
oo S 14.| (@ Relevant Forms and https://ibbi.gov.in/en/home/downloadsPhysical 9 | Address and e-mail of the liquidatorJAddress: -001, Shivranjini Apartments, in Circle of
Company Incorporation lelt_e.d Ll.a bility Address of the registered office Corporate cum Communication office (b) Details of authorized representatives as registered with the Board Congress Nagar Garden, Congress Nagar, Nagpur-
Identification No are available at: 400012. E-mail:ip.meghaagrawal@gmail.com
Rapid Metrorail 21/05/2009 | U60200HR2009PLC039116 | 2nd Floor, TAG Towers, Plot 17-18, Udyog Vihar | 1st Floor, Plot No 815, Udyog Vihar, Phase V, Notice is herett)yfgiven thait the rl\lational C?f?_panv Law Tr}f;ﬁna(l; 51?:N0[|d“:rE<9§1Pi\f/11§3 10| Address agd e'ma“”ﬁ:el_us‘?g f“” f‘\ot _’;‘0|~72H_Cd/° th- Férarashe,NOpp. SD9WMT'"(';FY
ey | . H n A commencement of a corporate insolvency resolution process of e s corresponaence wi e liquidator ospital, Industan olony, ear oSal andir,
Gurgaon Limited Phase-1V, Gurugram, Haryana-122015, India Gurugram, Haryana-122016, India LTD on 29/07/2022 (Order Received on 02/08/2022). \Wardha Road, Nagpur 440015
Rapid Metrorail Gurgaon | 24/08/2012 | U35990HR2012PLC046882 | 2nd Floor, TAG Towers, Plot 17-18, Udyog Vihar | 1st Floor, Plot No 815, Udyog Vihar, Phase V, The creditors of GOTAN LIMES PVT. LTD, are hereby called upon to submit their claims with — - F-mail iquidation kffl@gmail.com
South Limited Phase-IV, Gurugram, Haryana-122015, India Gurugram, Haryana-122016, India proof on or before 16/08/2022 to the interim resolution professional at the address 11 | Last Date For Submission Of Claims | 02.09.2022
— mentioned against entry No. 10. Notice is hereby given that the National Company Law Tribunal, Jaipur Bench has
MP Border Checkpost 15/10/2010 | U45203MH2010PLC209046 | The IL&FS Financial Centre, Plot C 22, G BIoclf, Thefinancial creditors shall submit their claims with proof by electronic means only. All other ordered the commencement of liquidation of the Khator Fibre And Fabrics Limited on
Development Company Bandra Kurla Complex, Bandra (East), Mumbai- creditors may submit the claims with proofin person, by post or by electronic means. ggg;gggg) (Order published on 02.08.2022 further received by Liquidator on
Limit 4 1, Maharashtra, Indi -J0. .
ed 00051, Maharashira, India Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its The stakeholders of Khator Fibre And Fabrics Limited are hereby called upon to

choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form
CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional : Mr. Chand Prakash Bhatia

Date and Place

:04/08/2022, Jodhpur

submit their claims with proof on or before 02.09.2022, to the liquidator at the address
mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Date: 04.08.2022 Sd/-

Place: Nagpur IP Megha Agrawal
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